NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 18.08.2021 (WEDNESDAY)

COURT —III (VIRTUAL MODE)

10:30 AM
In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member
(Technical)
For Orders
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Mukesh Goel Manoj Kumar Rakesh Dubey-R1,
No. 138 0f2020 | Vs. R2 & R3

Goel Entrade Pvt. Ltd. & Ors.

For Directions

(Ins) No. 47 of
2020

Vs.
Aswad Engineering Pvt. Ltd.

2. Comp. App. (AT) | Ashok Mehra Siddhartha Sharma Anil Anchalia-RP
(Ins) No. 1300 of | Vs. P. Majumdar-OBC
2019 Anil Anchalia,
Interim Resolution Professional of
Atlantic Projects Ltd. & Anr.
3. Comp. App. (AT) | Chitra Deshmukh. Piyush Joshi. Pankaj Vijeyan-R1
(Ins) No. 1196 of | Vs. Vipul Mittal-R2
2019 Punjab National Bank & Anr.
4. Comp. App. (AT) | Power Chem Plast Ltd. Ashim Aggarwal
(Ins) No. 1241 of | Vs.
2019 Batra Plywood Industries Pvt Ltd.
For Admission (Fresh Cases)
5. Comp. App. (AT) | Moser Baer Karamchari Union Shriya Maini Arvind Garg
(Ins) No. 446 of Vs. Kamal Mehta
2020 Moser Baer Solar Ltd.
6. Comp. App. (AT) | Arvind Parasramka Niharika Ahluwalia
No. 93 of 2021 Vs.
Calcutta Investment Company Ltd. &
Ors.
For Admission (After Notice)
7. Comp. App. (AT) | Zeus Engitech Pvt. Ltd. Charu Sachdev Mohit Kumar Bafna




8. Comp. App. (AT) | Edelweiss Asset Reconstruction R.P. Agarwal Shyam Sunder Rathi-
(Ins) No. 932 of Company Ltd. R1
2020 Vs. Nipun Katyal
Shri Shyam Sundar Rathi & Anr. Dhananjay Kumar-
R2
9. Comp. App. (AT) | Oriental Coal Corporation Bharat Gupta Shivek Trehan
(Ins) No. 1015 of | Vs. Pranay Mohan
2020 Decore Exxoils Pvt. Ltd. Govil
10. | Comp. App. (AT) | A.K.C Infrastructure Pvt. Ltd. Gaurav Sarkar Wamika Trehan
(Ins) No. 246 of | Vs. Adya Singh Ajay Bhargava
2021 Amrit Cement Ltd. Maithili Moondra
Vanita Bhargava
11. | Comp. App. (AT) | Navneet Kumar Gupta Atul Sharma Azeem
(Ins) No. 473 of Vs.
2021 Bharat Heavy Electricals Ltd.
12. | Comp. App. (AT) | Mohindra Kumar Setia & Anr. Amol Vyas Gunjan Pathak
No. 238 0f 2020 Vs. Nivedita Sharda-R1
Satguru Buildwell Pvt. Ltd. to R6
For Hearing
13. | Competition App. | Textile Consumers Foundation M M Sharma Samar Bansal-R1
(AT) No. 11 of Vs. Nisha Kaur Uberoi-
2020 Competition Commission of India & R2
Anr.
With
14. | Competition App. | Grasim Industries Ltd. Nisha Kaur Uberoi Bulbuli Richong-R1
(AT) No. 13 of Vs. M. M. Sharma-R2
2020 & I.A. No. Competition Commission of India &
36, 44 & 47 of Anr.
2020 & 1121 of
2021
Copy to: -
By order of Hon’ble Officiating Chairperson
1. Notice Board -sd/-

2. Website: www.nclat.nic.in Registrar
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